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(SBRI SHIVRAJ V. PATIL): (a) The 
Defence Ministry Secretariat is func-
tionLng in the same pattern as other 
lrfinistrieslDepartments of the Gov-
ernment of India and the appoint-
ment to various posts is made in ac-
cordance with the central policy laid 
down by the Ministry of Home Affairs 
(Departmeht of Personnel and Admi-
nistrative Reforms). 

(b) and (c). The clviliaQ staff are 
employed in Defence establiShments 
On posts where duties are essentIally 
non-military in character. The guidmg 
factor In determining whether a Cl v 1-
lian or service personnel is appointed, 
Is based on Job requirement. Agamst 
tbis background, the question of re-
placing one category by another, does 
110t arise. 

Manufacture 01 Chetak flelicopter 

7572. SHRI K. MALLANNA: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) whether it is a fact that the 
Chopper for sale-Chetak, is bUIlt en-
tirely indigenously by the Helicopter 
and Light Aircraft; Division of HAL; 
and 

(b) if so, the details considering the 
input-output ratio and man hours Sd v-
eel through Chetak from the economl-
cal point of view while comparing it 
with a passenger car? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI SHIVRAJ V. PATIL): (a) 

Chetak Helicopter IS bemg manu1ac-
tured indigenously by Helicopter Di-
vision of HAL. However, the raw 
materials and certain componen t9 
Which are uneconomical to manufac. 
ture in Lndia are procured from ab-
road. 

(b) Input-output ratio Of a helicop-
ter and a passenger car is not strictly 
comparable. Depending on such fac. 
tors as distance and terrain, the use 
of Helicopter could be more economi-
eal in lenns of man hours saved. 

7573. SHRI RAMA CHANDRA 
RATH: WID the Minister of INDUS-
TRY be pleased to state: 

(a) whether Government have a 
proposal for stepping up the pace of 
modernisation and rehabilitation of 
the central industries; 

(b) whether'it is a fact that certain 
sums are gOing to be collected from 
each cement buyer to credit that 
amount iIll. the Cement Development 
Fund; and 

(c) if so the details about the 
amount proposed to be collected and 
utilised in the modernisation and re-
habilitation programme? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
to (c). The need for modernisation 
of cement illldustry has been engagmg 
the Flttention of the Government. The 
details are bing worked out. 
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